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Central Administrative Trisunal
Calcutta Bench

OA NeT755 of 1997
Present : Hen'sle Mr D, Purkavastha, Judicial Member

Sabera Biwi (Bewa)

Vs,
Unien ef India & Ors.

Fer the Applicant : Nene
Fer the Respondents
Heard on : 30=-4-98 Pate of Judgement : 30~4-98

ORDER

1d., Advecate feor the applicant and applicant h%elf were
absent en the last date i.e. 12-2-1998. To—day alse they are absent,

So, applicatien is dismissed fer default,
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( B. Purkayastha )
Meml erz



